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alongwith their loss and per cent share in 
fosses; 

(b) the causes of these units being sick; 

(c) the labour force employed in these 
units; and 

(d) the  steps  being  taken  to  control 
these losses? 

THE MINISTER OF INDUSTRY (SHRI 
MURASOLI MARAN): (a) to (d) The names 
of top ten loss making public sector 
enterprises in the country alongwith details of 
their loss, percent share in losses duing' 1994-
95 and the labour force employed are as 
under:— 

Top ten loss making enterprises during 1994-95 
 

SI. Name of the Enterprise  Net loss in %age Share Total No. 

No.   1994-95 
(Rs. in 

in 1994-95 of Employees 
as on 

   crores)  31.3.95 

1. Hindustan Fertilizers Corporation Ltd. 395.79 H 07 8853 

2. Fertilizer Corpn. of Indian Ltd.  378.70 7.72 8125 

3. Rashtriya Inspat Nigam Ltd.  364.28 7.42 17369 

4. Delhi Transport Corporation  307.04 6.26 32808 

5. Heavy Engineering Corpn. Ltd.  270.49 5.51 12275 

6. Indian Airlines Ltd.  188.73 .1.85 21969 

7. Bharat Coking Coal Ltd.  154.63 3.I5 149972 

8. Cement Corpn. of India Ltd.  149.96 3 06 6218 

9. Nuclear Power Corpn. of India Ltd. 120.82 246 11380 

10. Central Coalfields Ltd.  118.96 2.42' 94404 

The causes of loss in these PSUs vary from 
enterprise to enterprise. However, some of the 
common cause of losses are excess 
manpower, very high initial capital 
investment, non-remunerative returns due to 
their discharging socio-economic obligations, 
outdated technology, old & obsolete plant and 
machinery, lack of working capital, etc. 

Steps to control the losses and turn around 
are to be enterprise specific. Some of the 
steps taken by the Govt. include periodic 
performance review meetings of PSEs by the 
administrative Ministries, delegation of 
powers to Board of Directors, reference of 
sick PSUs to the Board for Industrial and 
Financial Reconstruction (BIFR), reduction of 
surplus manpower through VRS, technology 
upgradation, restructuring etc. 
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Employment     to     Reserved     Category 

Perrons- 

*173. SHRI AJIT P.K..JOGI: Will the 
Minister  of  LABOUR  be   pleased  to 
state: 

(a) number of unemployed persons, State-
wise, category-wise, sex-wise and educational 
qualification-wise, registered in various 
employment exchanges of the country during 
each of the last three years; 

(b) number ot unemployed persons 
provided jobs through employment 
exchanges during the said period; 

(c) steps taken by Government to provide 
employment to the unemployed persons; and 

(d) whether any new initiative is being 
taken to give employment to the unemployed 
persons of the reserved categories and what 
action is being taken to fill up the vacancies 
meant for reserved category in Government 
offices? 

THE    MINISTER     OF    LABOUR (SHRI 
M. ARUNACHALAM): (a) The' information is 
contained in the Annexure [See Appendix 178, 

Annexure No. 23] 

(b) The number of placements made by 
the Employment Exchanges during the years 
1993, 1994 ard 1995 were of the order of 
231.4, 204.9 and 214.9 thousands 
respectively. 

(c) Expansion of employment 
opportunities, through accelerated growth of 
sectors and sub-sectors with high employment 
intensity such as agriculture, agro and rural 
industries, rural infrastructure, small and 
decentralised manufacturing sector, urban 
informal and services sector is a thrust area of 
the Eighth Plan. Now Employment Generation 
Schemes such as the Employment Assurance 
Scheme (EAS), Prime Minister's Rozgar 
Yojana (PMRY) and the Two-Million Job- 
Scheme of the Khadi & Village Industries 
Commission (KVIC) have been introduced 
during the Eighth Plan period, besides 
continuing the on-going schemes like IRDP, 
JRY and NRV. The Prime Minister's 
Integrated Urban Poverty Alleviation 
Programme (IUPAP) has integration of 
employment generation with the provision of 
basic services to the poorer segments of the 
population as one of its basic features. 

 

(d) As per the demand of the employers, 
the Employment Exchanges submit the list of 
candidates for filling up 

 


